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Proceedings 0/ the Council 0/ the Gover1zor .General 0/ Indin, assem.fJled for the 
purpose 0/ making La'lt's O1f.d Regulations rmder Ine provisions 0/ the 
Indian ~  Acts, 1861 alzd 1893 (34 & 25 Vict., c. 67, Q1zd 55 & 56 
Vzcl., c. 14). . 

The Council met at the Viceregal Lodge, Simla, on Friday, the 27th September, 

19°7· 

PRESENT: 

His Excellency the Earl of Minto, P.C., G.C.M.G., G.M.S.I., G.M.l.Ii:., Viceroy 
and Governor General of India, presiding. 

His Honour Sir Denzil Ibbetson, {{.C.S.I., Lieutenant-Go\'ernor of the 

Punjab. 

His Excellency General Viscount Kitchener of Khartoum, G.C.B., O.M., 

-G.C.M.G., Commander·in-Chief in India. 

The Hon'ble Mr. H. ErIe Richards, K.C. 

The Hon'ble Mr. E. N. Ba\{er, C.S.I. 

The Hon'ble Major-General C. H. Scott, C.B., K.A. 

The Hon'ble Sir Harvey Adamson, KT., C.S.I. 

The Hon'ble Mr. j. F. Finlay, C.S.I. 

The Hon'ble Mr. J. O. Miller, C.S.I. 
The Hon'ble Mr. S. Ismay, C.S.I. 

The Hon'ble Tikka Sahib Ripudaman Singh of Nabha. 

The Hon'ble Dr. Rashbchary Ghose, C.I.E., D.L. 

The Hon'ble Mr. T. Gordon Walker, C.S.I. 

LOCAL AUTHORITIES LOAN (AMENDMENT) BILL. 

The Hon'ble MR. BAKER presented the Report of the Select Committee on 

the Bill further to amend the Local Authorities Loan Act, 1879. He said :-

"The Report is self-contained. and I do not think I need make any remarks 

regarding it." 



~  INDIAN TRUSTS (AMENDJ1ENl) BILL. 

[S,,. Harvey Adamson.] [27TH SEPTEMBER, 1907.] 

INDIAN TRUSTS (AMENDMENT) BILL. 

The Hon'ble ~  HARVEY ADAMSON moved Cor leave to introduce a Bill 
further to amend the law relating to Private Trusts and Trustees. He said :-

I. I need add nothing to the Statement of Objects and Reas\lns, which fully 
explains the scope of the Bill." 

The motion was pt:t and agreed to. 

The Hon'ble SIR HARVEV ADAMSON introduced the Bill. 

The Hon'ble SIR HARVEY ADAMSON moved that the Bill, together with the 
Statement of Objects and Reasons relating thereto, be pllblished in the Gazette 

of' India in English, and in the local official Gazettes in English and in such other 

languages as the Locai Governments think fit. 

The motion was put and agreed to. 

The Council adjourned to Friday, the 18th October, 1907. 

SIMLA; } 

The 27th Septemfler, 1907. 

T. W. RICHARDSON, 

Dig. Secretar, to the Government oJ India, 
Legisla#ve Department. 
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